IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAL BENCH

AT HYDERABAD

* gk
2 5. 186315
0.a. B85L _/91. . Dt. of Decision i Q7-07-27.
1. Rajaram 11. €hri Jayagopalachary
2. Pandu 1+2. Shri Mutyalu
3. Ramesh 13. Shri Savvender Singh
4, Ehri Mallesh 14, Shri Balram
5. Shanker 1%, Harcovind Chowdhary
6. Shri Krishna 16, Shri Raju , N
7. K,Sattziah 17. Shri Gresh
8. Shri Venkataish 18, Shri Frakash
9. Shri Salaiab 19, Shri Sudhakar
10.Shri Yadagiri 20. Shri Kunver Singh

: «s Applicants.

Vg

1. The Director of Military Farms
Headquarters,Southern Command,
Pune,

2. The Dy.lirector of Mili, . ry Farms
Headquarters, Scuthern Command, ’
Pune-3,

3, The Dy.,Director General of Military
Ferms QMG Branch, ANR, RX Puram,
West Block 111, New Delhi=2,

4. The Officer Irncharge,
Military Farm, Bowenpalli,Sec'bad.

5. Shri Narasimhulu . ResponaentS.

Counsel for the applicantg : Mr,A,Narasimha Reddy

Counsel for the respondents Mr.V_ Vinod Kumar, 2441,CGSC,

CORAM: —

THE HCM'BLE SHRI R, RANGARAJAN : MEMBER (ALMN,)

THE HON'ELE SHRI B.S. JAI FARAMESHWAR : MEMBER (JUDL.)

O




2= |

ORDER 'ﬂ
I

: MEMBER {(ADMN,) H

ORZL ORDER (PER HCN'BLE SHRI R.RANGARAJAN

Heard Mr{$arish for Mr.A.Narasimha Reddy, learned
|

counsel for the applicants and Mr.,V.Vinod Kumar, learned counsel :
|
|

for the respondents,

There are 20 applicents in this CA., They are ri

2.
aggrieved due to the regularisation of R-S Lefore them as they
1

contend that they are geniors to R-% in the casual service and |
E js regularicsed, W

-

hence they have to be regularised before R-

3. This QA is filed praying for a declaration that the ’
|
action of the respondents in adoptirg the pick and choose method 1!

|
in the selection of several persons as Farm Hands who are juniorsi

)
atleast to 30 perscons which is contrary to Articleg 14 and 16 of tm

!
Constitution of India and congequently declare that the impugned |
|

proceedings No.0B80308/E/MF 2 dated 8=3-97 (Annexure-~I) issued by
|

R-2 to R-% as veid and for a conseguential direction to pacruit ||
il
!

the persons by notifying the vacancieg ,c per the law laid down
!

|

by the Supreme Court.
As stated earlier the mair grievance of the applicaﬁ
|

Though |

4.

are that R-%5 should not be reqularised axrlier to them,
, o |
tbet regularisation of sevefal persons as FarmF

the prayer gistas

we GC not prohounce any direction in regard to others exg
The learned counsel for the applicants submitted that all h

|
g

Hands

R=%.
arplicants herein have submitted 5 representation for regularisi

!
them through their Union. Thﬁ%'&s—a—ﬂew—caﬁe~¥he grievance aris#
|

because of the non regularisation of each individual whe are U
=

applicants in this CA. Hence they should submit their represent
— ]

for redressal ¢f their grievanceg individually aven tﬁﬁﬁgh they;

U~ | | L | f




L/

. > ,
Sab it Q'QmQﬂﬁm patede L Xh'*%%m

submitted through Union, agéhés not procludeg'them

filing &ndividual representation. In the facts and circumstances
of the case a:ch applicantg/if sc adviseéfmay gsubmit a aawgb%4\_
representation to R-2 for regulsrisation aprlier to R-5, 1If

such a ,epresentation is received R-2 will dispose cf the game

in accordance with law giving due nctice to R-5,

5. The OA is ordered accordingly at the admission

stage itself. No costs,

&WM

Al PARAMESHWAR) (R. RANGARAJAN)
MEMBER(JUDL ) MEMBER({ADMN, )

-—-——--—q—-u-—..q-—-
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X
Copy to: _

c , _ e
14 The Director of Military Farms, Head Quarters,
-, Southern Command, Pune, . .

2% The Dy Diréctor of Military Farms, Head Quartars,
. Southern Command, Pune) .

3. Tha ﬂyﬁﬂiractnr Goneral of N111tary Farms QMG Branch, ANGQ,
.. RK Puram, Wast Block.Ill, Neuw Dalhx.

&% The OfPficer Incharga, Nilitary Farm, Bouanpalli,
- Secunderabsady - -

4

L]

5, Ons copy to ﬂr,ﬁ Narsimha Reddy, Aancata.cAT Hyderabad

7, Cns copy to O. R(A) CAT Hydarahad.
\|.
8. One duplicate cupy.

YLKR
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